GOVERNMENT  OF  INDIA

MINISTRY OF CORPORATE  AFFAIRS
        OFFICE OF  THE  OFFICIAL LIQUIDATOR

HIGH COURT OF  DELHI

8TH FLOOR, LOK NAYAK BHAWAN,

 KHAN MARKET, NEW DELHI

Tel No. 24693393

No.Ol/Estt/CA/Adv.




DATED:  4th  February,2013 





 C I R C U  L A R



 Official  Liquidator attached to the High Court of  Delhi, invite Bio data/Applications  from qualified and desirous  Chartered Accountants,  who are enrolled  as Members of the Institute of  Chartered Accountants of India and   are interested to be appointed as Consultant Chartered Accountants in the office of the Official  Liquidator,  for the work of the companies in liquidation. 

            The persons appointed  will be on contract basis and given a monthly consolidated fee of  Rs. 25,000/-.  The appointment will be for a period of  one year.  The term may be extendable subject to approval of the Hon’ble Court for another year.

                        The applicants who are interested may submit their bio-data/ application   to the Official Liquidator at the above mentioned address.  The last date for  receipt of  applications/bio-data is  14.02.2013.
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